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{b) whether it is also a fact that
certain Members feeling inconvenienc-
ed due %o the working of the exchange
telephones have returned their tele-
phones and have asked their replace-
ment by autamatic ones?

The Deputy Minister of Communl-
cations (8brl Raj Babadur): (a) Yes,
some Members have complained. These
complaints, however, are more direct-
ed against the Manual system of tele-
phones rather than agalnst the work-
Ing of the Exchangc itseif. It may be
added that the Department addressed
letters to all M.Ps. having manual tele-
phones requesting them to report -thelr
complaints, to the Parliament Asaisi-
ant of Delhi Telephones for prompt at-
tention The Parliament Asslstant baa
not recelved a single conplaint from
any Member to date. A copy of the
letter, and a comparative statement of
complaints Exchange-wise is lald on
the Table of the House. [See Appen-
dix V, annexure No. 57]

{b) Yes. two Members got thelr ma-
nual telephones disconnected but with-
out givtng a falr trial. The dlscon-
nectlons were asked for not on the
ground of bad service but due, as stat-
ed by one of them. to his ‘hatred’ for
the manual telephones.
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Bardar Hokam Singh: Have any at-
tempts been made to bring about some
compromise between that Member and
this manual telephone?

8br] Raj Bahadur: An attempt was
made,

Shr! K. K. Basu: Is the hon. Minis-
ter in a positlon to assure the House
that these complaints would he attend~
ed to immediately so that Membera
would be more energetic \n sending
their complaints?

8S8hrl Raj Bahadur: I welcome the
guggestion‘ but this is already belng
one.

Mr. DeputySpeaker: There s not
ﬂu(f\clem time for that good humour
ere.
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DEconNTROL OF Rice IN HYDERABAD

*988. Sbri P. Ramaswemy: Will the
Minister of Food and AgTleultore be
pleased ta state:

(a) whether it Is a fact that the
Government of Hyderabad have decon-
trolled millets and wheat;

(b) whether the prices of millets
have gone up or <:ome down as a resuit
of this measure:

(c) whether there is a proposal to
decontrol rice in Hyderabad: and

(d) whether the Central Govern-
ment have given an assurance to Hy-
derabad Government to sufply them
rice to maintain a rice rat of six
ounces?

The Debaty Mhlsbr of Food and
Agriculture (Shrl M. Krishnappa):
(a) Restriction on the movespent and
sale of millets within the State bave
been removed. In the case of wheat,
resirictions on sale and movement
within each district only have been re-
moved.

{b) There was a slight Increase In
the prices durlng August and Septem-
ber after the relaxation., but In

ber the prices began to decline The
increase in August and September.
which are lean months, is usual.

(c) No.

{d) The Central Government have
increased the allotment of rice to Hy-
derabad In 1952 and this will enable
them to maintain the present scale of
6 oz. of rice.

Shrl P. Ramaswamy: May 1 know,
8ir, what amount of rice Hyderabad
bas asked for 1953 and how much the
Central Government has decided to
give?

8brl M. V, €riatmappa: The. demand
for 1853 is for 40.000 sons of rice, but
we have not yet taken a flnal decision
regarding the allotments. In any case.
we hope to give them 40,000 tons pro-
vided our stocks permit us.

8hr] P. Ramaswamy: Has the Gov-
ernment of Hyderabad given up mono-
poly right procurement. and if so. will
they be able to maintain 6 oz rice ra-
:sog with what they get from the Cen-
re?

Shri M, V. Kristnsppa: The over-all
ration is 12 “oz. of which the rice por-
tion ts 6 oz. Locally, they are going
to procure according to a levy system,
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and the rice that they wlll get from
us will be about 40,600 tons. With
this stock they hope to maintain the
6 oz. rice portion of the rations.

Shrl P, Ramaswamy: May I know
how much millets the Hyderabad Gov-
emment have agreed to export with-
out prejudice to local needs?

Shrl M. V. Eriskaappa; This year,
they are able to glve us 15,000 tons of
millets for Madras and 10,000 tons for
Mysore. Regarding next year’s fig-
ures, a final decision has not yet been
taken, but they have gol an export-
able surplus to other provinces in the
case of millete.

Sbri Bogawat: May I know if inter-
State transport of millets between
Hyderabad and Bombay [s allowed?

Shri M. V. Erishnappa: Inter-pro-
vincial restrictions have not yet beep
rernoved.

Shrl B. 8. Marthy: May [ know. Sir,
what is the total stock of rice avall-
able, and whether this will suffice un-
til further supplles are alven?

Shri M. V. Kria4nappa: The month-
ly offtake of Hyderabad is only 6.500
tons, and they have got nearly 19,000
tons with them. By the end of this
year, they will have a carry-over of
10,000 tons of rice. and rice procure-
ment has already started in that State.

Shri Namhlar: May I know whe-
ther there are famine-stricken areas
or districts in the State of Hyderabad,
and if so what steps are taken to send
relief to those areas?

_Shrl M. V. Krisbnappa: There are
famine and scarcity areas In every
province. In Hyderabad. in the Nata-
gonda area this year there was some
scarcity at the beginning, and we have
taken all steps to send them relief. 13
per cent. of the gifts or aid from for-
eign countries that we receive, is di-
verted to these areas, for proper dla-
trlbutlon,

Shri Namhlar: May I know whe-
ther they are distributed free of cost.
or as wages?

Shri M. V. Krishnappa: (ifts are
meant always for free distribution.

Shri Nambiar: But............

Mr. Depntiy-Speaker: If it {s ‘but’
there is another opportunity else-
where.

Dr. Soresh Chandra: May I know
whether the hon. Minister is aware of
the famine conditions z,revallinz in
Aurangabad district due the decon-
trol of millets?
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Sbri M. V., Krisbhnappa: The famine
scarcity cannot be aticibuted to the re-
laxation in millet movement in the
country. Always it so happens that In
the leanest months of August and Sep-
tember, there {s a little rise in prices
In case of every foodgrain, and then
all at once they register a considerahle
fall. In any case, we cannot attribute
the scarcity condition to the relaxation
in the case of millets in that State.

RATLWAY WORKSHOP AT GORAKIPUR

*98%. Shri B, N. Roy: Will the Minis-
ter of Raliways be pleased to state
whether the extension of the Railway
workshop and new  constructions in
that connection at Gorakhpur will
start during the current financial year?

The Parliamentary Secretary to the
ber of s snd Trausport
(Shri Shahoawas ) Yes.

Shri B N. Boy: May 1 know the
reasons for the delay in the construc-

tion?

The Deputy Minisjer of Raliways
and Trarsport (Shei Alageman): There
1s no delay, Sir. About Rs. 20 lakhs
will be spent this year, and the whole
thliag will be completed wtthin three
years,

RAILWAY STATION  BETWEEN
AND NUNKHAR STATIONS

*988. Shri B. N. Roy:* Wiil the Min-
ister of Raflways be pleased to state:

(a) whether the construction of a
new Railway Station between Deorla
and Nunkhar Stations in N. E. Reilway
has been stopped or postponed; and

{b) if the answer to part {a) above
be in the affirmative the reasons there-
for?

The Parllamentary Secretary to the
Minister of Ballways and
(Shrl Shabnawas Khan): (a) and (b).
The work of constructlng a croasing
station between Nunkhar and Deoria

adar has not been postponed. Thia
work, however, was Interrupted on ac-
count of the contractor’s failure to pro-
gress it properly it becanw necessary
to call for fresh tenders for this work.,
which will be re-started as sooth as &
new contractor has been selected.

RAMGAPARA-TEZPUR RAILWAY LINK

*989. Shrl X. P. Tripathl: Will the
Minister of Rallways be pleased to
state:

(a) whether Government have decid-
ed to extend the North Eastern Rail-
way from Ramgapara North to Te'zlpur
by abolishing the narrow gauge -
pur-Bolipur Railway: and

(b) if so. when the work is likely to
be taken up?
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